09 Suppl. Demands
4 Grants (Rlys.), 19?1'-02

versions) of the Dr B
Barooah Cancer Insttute
Guwahati, for the year
1989-90 together with Au-
dited Report thereon

(m) A copy ofthe Review (Hind
and Enghshversions) by the
Government on the working
ofthe Dr B Barroah Cancar
Institute, Guwahat, for the
year 1989-80

2 A statement (Hindi and
Enghsh versions) showing
reasons for delay in laying
the papers mentioned at (1)
above

(3) A copy of the Annual Ac-
counts (Hindi and English
versions) of the Dr B
Barooah Cancer Institute,
Guwahati, for the year
1988-89 together with Au-
dit Report thereon

(4) A statement (Hindi and
Enghsh versions) showing
reasons for delay in laying
the papers mentioned at (3)
above

SUPPLEMENTARY DEMANDS FOR
GRANTS (RAILWAYC,, 1991-92

[Erglish)

THE MINISTER OF RAILWAYS (SHRI
C K JAFFER SHARIEF) |begto presenta
statement (Hindi and Englsh versions)
showing the Supplementary Demands for
Grants in respect of the Budget (Railways)
for 1991-92 [Placed in Library SeeNo LT-
1503/92]

MARCH 10, 1982 500

13.090 1/2 hrs.

CESS AND OTHER TAXES ON
MINERALS (VALIDATION)
BILL*

|Enghsh]

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV) | beg to move for leave 1o
introduce a Bill to validate the imposition and
collection of cesses and certain other taxes
on minerals under certan State laws

MR DEPUTY-SPEAXER The ques
tion 1s

“that leave ,be granted to iIntroduce
aBilito validate the imposition and
collection of cesses and certain
other taxes on minerals under car
tain State laws *

The motion was adopted

e

SHRI BALRAM SINGH YADAV | ntro
duce the Bill

13.09 3/4 hrs.

CESS AND OTHER TAXES ON
MINERALS (VALIDATION)
ORDINANCE, 1992

Explanatory statement giving reasons
for immediate legisiation by
Ordinance

[Engiish]

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV) Ibegto lay onthe Table an
explanatory statement (Hindi and Englsh
varsions) giving reasons for mmediate leg

*Published in Gazettee of India Extraordinary Part Il, Sec 2, dated 10-3-1992
“*Introduced with the recommendation of the President



